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MR DEPUTY SPEAKER- The hon. 
Member may continue on Monday.

15.28 hrs
COMMITTEE ON PRIVATE MEM

BERS’ BILLS AND RESOLUTIONS 
F ifty -se c o n d  R eport

MR DEPUTY SPEAKER We now 
take up the Private Members’ Busi
ness There a motion to be moved 
by Shri S P Bhattacharyya

SHRI S P BIIATTACHARYYA
(Uiubena) 1 beg to move

1 That this House do agree With 
the Filty-second Report ol the Com
mittee on Private Members’ Bills and 
Resolutions presented to the House 
on the 13th March, 1975."

MR DEPUTY SPEAKER The ques- 
tion Is

“That this House do agree with 
the Fifty-second Report ot the Com
mittee on Private Members Bills 
and Resolutions presented to the 
House on tbo 13th March, 1975’*

The motion was adopted

15.29  h r s

RESOLUTION RE GROWTH OF 
FASCISM IN THE COUNTRY- contd.

MR DEPUTY SPEAKER We re
sume further discussion oi the Reso
lution moved by Shri Shyamnandato 
Mishra He was on his legs On the 
last occasion, he had taken 45 minutes 
He should really conclude now.

SHRI SHYAMNAWDAN MISHRA 
(Begusarai) • UnfortunatelyT it happen-


